
Q_E|?_]§.E OF THE PRINCIPAL QlSTRl§T_& SESSIONS JUDGE,
SOUTl:LDlS_T_Rl_CT, SAKELCOU_RT_COMPLEX,_NEW_QELHl

QRQER

Pursuant to the directions of Hon'ble High Court of Delhi as contained in letter no. 2746-
2758/DHC/Gaz./G-4/DHJS/Sumvac/2026 dated 06.05.2026 and in exercise of powers vested to
undersigned inter alia Section B (8) of the Bharatiya Nagarik Suraksha Sanhita, 2023 and Sections
21-A & 34 of Punjab Courts Act-1918 as in Force in Delhi, I hereby authorize the Following District
Judges and Additional Sessions Judges in South District Courts, Saket to hear and dispose of
Bail/urgent Criminal applications including those under Special Acts i.e. Prevention of Corruption
Act, 1988, the Narcotics Drugs and Psychotropic Substances Act, 1985, the Terrorist and
Disruptive Activities (Prevention) Act, 1987, the Prevention of Terrorism Act, 2002 and the
Maharashtra Control of Organised Crime Act, 1999, Protection of Child Rights Act, 2005,
Protection of Children from Sexual Offences Act, 2012 and Scheduled Castes and Scheduled
Tribes (Prevention of Atrocities) Act, 1989 pertaining to the South Delhi Sessions Division and
urgent Civil matters pertaining to South Delhi Civil District during ensuing SUmg]g[ VacatioQ-
2026,g1,g,Fi_10.0Q,g0,25, t_o 3Q,0.6.202."2 as indicated herein below :-

I_ABJ.,E-A (URGENT CBlMlNAj=_MATTE_R§)

. Dates E.“ l. . EE 1. 5! E. H,
Ambedkar Nagar, Maidan Garhi, Fatehpur Beri, Mahnya Nagar’ Saket’ Mehraum Nab Saml‘<=Aw<s~-»>.@~AE.§:5:'§st:i.%::r§?2;s2:fziifstra...A
Metro Shanon‘ cnme B‘-a“ch.(S°"]th) 8‘ Spam‘ Metro Station & all above mentioned Special‘ Task Force of Delhi Police Act cases

10.06.2026‘ Sh. Purshotam Pathak, ASJ-05 Sh. Samar Yishal, ASJ-02 _
11.06.2026 Sh. Purshotam Pathak, ASJ-05 Sh. Samar Vishal, ASJ-02

. r. '
12.06.2026 1 Ms. Shunali Gupta, ASJ (FT(f.)—O2 W Sh. Sonu Agnihotri. ASJ-037 g.‘
13.06.2026 A A 2 A 2"f'saturda_y l _ 0 l 2
‘14.06.2026_* W Sunday g i g i 7 . i
15.06.2026‘ Ms. Shunali Gupta, ASJ (rrc)-02 Sh. Sudesh Kumar, 0.1 (Comm) (Digital)-04
j6.06.2026 Sh. 2661666 Singh, ASJ/Spl Judge ((,eleEE}i¢r:g) , Sh. Sudesh Kumar, 0.1, (C0mm)(Digital)(-074 ,(

T _ , . .
Sh. A K mar Smgh, ASJ (FTSC) (POCSO) Sh. Ranjeet Srngh, ASJ/Spl Judge

17.05.2026 nu] U i(E(ect'-idty) 7 i

0 18.06.2026 T Sh. Anuj Kumar Singh, ASJ (FTSCRPOCSO) Sh. Sudesh Kurnar, DJ(Comm) (Digital)-04!
19.06.2026 Sh. AnujiKumar Singh, ASJ (I-TSC) (POCSO) Sh. Sudesh Kumar DJ (Comm) (Digital)-04' —J

,e — ' 1—- -- 6- l
!‘20.06.2026 , Sh. Anuj Kumar Singh, ASJ (Fl'SC),(POCSO) 0 Sh. Sudesh Kumar, DJ (Comm) (Digital)-04

~ ‘ . c A . .. .Z_..,- ;"T_ _ QT? ,.__L,_f ,--.- .~ -_-f’-2~‘~!§;:~s,~,-~;~;55§,3;$:l

21.06.2026‘, junday-_., _ _ ,
‘22.06.z026 W Sh. Paluan Kumar, ASJ-06 ( Ms.NitiPhul:el8.A5J(5FTC) *7 l
23.06.2026 Sh. Pawan Kumar, ASJ-06 Ms. Nilzi Phutela, ASJ (SFFC)

‘ 24.06.2026 Sh. Pawan Kumar,_ASJ-06 Ms. Nabeela Wali, ASJ (SC-RC)
25.06.2026 7 Sh. Pawan Kumar, ASJ-06 Ms. 6166660, Wali, ASJ (SC-RC)
26.06.2026‘, Muharram

_ u.

27.06.2020 Sh. Pawan(Kumar, ASJ-06 Ms. Nabeela Wall, ASJ (SC-RC)

28.06.2026

‘ 29.06.2020 Sh. Pawan Kumar, ASJ-06

Sundayr
Ms. Nabeela Wall, ASJ (SC-RC)

.

l

30.06.2026We Sh. Pawan Kumar, ASJ-06 Ms. Nabeela Wall, ASJ (SC—RC)

/" ,
i lfiiti»

* ' °"""""7"'\" ‘ Contd/--2



10-06-2026 , _ f Sh. Sunll Beriiyiial, District.iudge-06

::2::
2 . TA§.I-E-B lURGEALT_Cl_1li:gMATTERS)

Dates 7* W i - liiaoeur CiVlL MATTERS i

11.06.2026 by if isicsunii aeniwai, 2District.iudge-06 I A
12-06.21126 Sh. Sunil Beniwal,7District Judge-06 1
‘13_()5_2()E75 W ' 266 Saturday . : ' C‘ -’:i:’;‘fT_.’§='

14.06.2026, Sundgy j -_I

.,-==o—*

-.i ; » ' ;.\. _'-

15.06.2026 Sh. Sunll Benlwal, District Judge-06
16.06.2026, W 7 Sh. Sunil Beniwal, District Judge-06

l 17.06.2026 Sh. Stlflil Beniwal, DistrictJudge-06
i 18.06.2026 Sh. Sunll Beniwal, District Judge-06
19.06.2026 Z W s6.s0riile0riiw6l,oii-.tri0tJ0dge-06
20.06.2026 Sh. Sunll Beniwal, District Judfge-06
21.o6.20261 i s0ii*<i0fy:- .- .5 J , |,,;,i.:i%“%,~}r..:==;=.‘1,- -.».r -- -xv

22.06.2026 Ms. Niti Phutela, ASJ (SFTC)

23.06.2026 MS. Nil‘.i Pliutela, ASJ (SFFC)

24.06.2026,, f Ms. Ambika Singh, District Judge-01
25.06.2026 Ms. Ambika Sirigh, District Judge-01
26.06.2026 i

21.06.2026 _ Ms. Ambika Singh, District Judge-01
__ Muhar_ram W’ ‘ _ ’

26.06.2026 W if A “ Sunday ‘P-*1
20.06.2026 W 27Ms.Amblka siiigh, District Judge-01
30.06.2026 K Ms. Ambika Singh, District Judge-01 ‘

Nol:e:-
The aforesaid Judicial Officers as mentioned above {except Ms. Niti Phutela, ASJ (SFTC),
Sh. Pawan Kumar, ASJ-06, Ms. Nabeeia Wali, ASJ (SC-RC) in Table A 8. B and Ms. Ambika
Singh, District Judge-U1 for the Vacation ifuty of dates 29.06.2026 & 30.06.2026 in Table B}
shall be entitled to avail compensatory leave in the year 2026 in lieu of the duty actually
performed during Summer Vacations 2026. .
In case any of the Officers mentioned above is not available for duty on any particular day for
any unforeseen reason, the other sitting Judicial Officer on duty in South Delhi
District/Sessions Division, Saket Court Complex, shall hear and dispose of all such matters
(Civil or Criminal) as mentioned above in accordance with law.
During the vacation period, the senior most Judicial Officer available on duty shall perform
the function of receiving and registering ca_ses, appeals or revisions and shall look after the
administrative work of the office of undersigned.
The Judicial Officers so detained shall hold their courts from their respective court
rooms and shall be assisted by their own court staff on the dates they perform duty.
The office of the South Delhi District courts will remain open daily from 10.00 am to 5.00 pm,
exce t on Second Saturda , Sunday and other holidays, if any. A ,P Y 2 - 'Z>S»-~—r*2,---6

\/ " /6 S1 >6 15$
(GURVINDER PAL SINGH) .

Principal District & Sessions Judge
-H /_ , South District, Saket Courts Complex

New Delhi
' Contd/--3
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ass - 213%No.Judi./F.11/SV/SD/Saket/2026/ 2-1 New Delhi, Dated: Z<=i5i~’-‘B
Copy forwardedfor information andnecessary action to: -

‘i
2
3

§°9°I'"'P‘”‘-‘>
10.

/”i"l.
12.

‘ 13.
14.

The Registrar General, i-ion'ble High Court of Delhi, New Delhi
The Principal District 8. Sessions Jud e (H Q) Delhi '. g . . , ,T|s Hazari Court, Delhi.
The Principal District & Sessions Judge, North West, South West, -East, Shahdara,
North-East, New Delhi, North, South East, West Districts.
The Officer in-charge, Pool Car Section, Saket Courts Complex. '
All the Officers of Delhi Higher Judicial Services, South District.
The Officer in-charge, Administration Branch, South District.
The Chief Prosecutor, South District, Saket Courts, New Delhi.
The Branch In-charge ofall the Branches, South District, Saket Courts.
The Secretary Bar Association of all the District Courts of Delhi & New Delhi.
The PRO/APRO of all the District Courts of Delhi & New Delhi.
The Website Committee (Hindi & English), Tis Hazari Court, Delhi.
PS/Reader to the Principal District Judge & Sessions Judge (South), Saket.
Notice Board.
R & I Branch for uploading on LAYERS. _

_ /6.62»-16 I
.2.----2 -. M-/’7

Principal District &Sessions Judge,
- South District, Saket Courts Complex
€ ‘ 6120/ New Delhi MQNA
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